‘Leg, II (C.PJ.;Z No. 18

‘ COMMITTEE
ON
PAPERS LAID ON. THE TABLE
> (1977-78)

—

(SIXTH LOK' SABHA)

P

'SEVENTH REPORT

[Actxon taken by Government on th:e Recommen—
- dations/Observations of the Committee on Papers
laid on the Table made in the first and gecond

~ Reports (Fifth Lok Sabhaj]

(Présemd on the 12th 'Ma'y, 1978)

LOK SABHA SECRETARIAT '
- NEW DELHI :

: May, 1978/Vaisakha, 1900 (Saka)
Price : Rs. 0.88 paisa



CONTENTS

Pace
CoupostTioN or THE CoMMITTMS . . (iid)

()

CHAPTER I, Implementation of Recommendations made in g°9—3g 11

paras
of Second Report (Fifth Lok Sabha) of the Committee on
Papers laid on the Table . . . . . 1

INTRODUGTION

Cuapter II. Action taken by Government on the recommendationsjobservations

made by the Committee on Papers laid on the Table in their
First and Second Reports (Fifth Lok Babha) . .

3
APPENDICES
I Statement showing action taken by Government on the recommenda-
tions/observations of the Committee on Papers laid on the Table
made in their First and Second Reports (Fifth Lok Sabba) . 6

11

Statement giving summary of recommendations/observations of the
Committee . .

. .



COMPOSITION OF THE COMMITTEE ON PAPERS
LAID ON THE TABLE

(1977-78)

Shri Kanwar Lal Gupta—Chairman.
MEMBERS

Shri S. R. A. S. Appalanaidu
. Shrimati Chandravati

Shri Sudhir Ghosal

Shri L. L. Kapoor

. Shri Harishankar Mahale

. Shri Mangal Deo

. Shri Laxmi Narayan Nayak
. Shri Sivaji Patnaik

. Shri Janardhana Poojary

. Shri K. Ramamurthy

. Shri Ramachandrg Rath

. Shri Ebrahim Sulaiman Sait
. Shri Shankersinhji Vaghela
*15. Shri Faquir Ali Ansari

SECRETARIAT

Shri K. K. Saxena—Chief Examiner of Bills and Resolu-
tions,

Shri N. N. Mehra—Senior Table Officer.

Vo -gNO kN

o d ok
Il TR

)

*Nominated w.ef. 20-2-1978 vice Shri Zulfiquarulla resigned from the
Committee.

(iii)



INTRODUCTION

I, the Chairman of the Committee on Papers laid on the Table
having been authorised by the Committee to present the Report on
tkeir hehalf, presnt this their Seventh Report on the action taken or
proposed to be taken by Government on certain recommendations/
observations of the Committee on Papers laig on the Table made
in the First and Second Reports (Fifth Lok Sabha).

2. The matters covered by this Report were considered by the
Committee at their sitting held on 20th April, 1978.

3. The Committee considered and adopted this Report at their
sitting held on 9th May, 1978.

4. A statement giving summary of recommendations/observa-
tions of the Committee is appended to the Report (Appendix II).

New DELHI; KANWAR LAL GUPTA,
May 10, 1978 Chairman,
Vaisakha 20, 1900 (Saka) Committee on Papers laid on the Table.

(v)



CHAPTER I

IMPLEMENTATION OF RECOMMENDATIONS MADE IN
PARAS 3.7—3.11 OF SECOND REPORT (FIFTH LOK SABHA)
OF THE COMMITTEE ON PAPERS LAID ON THE TABLE

The Committee on Papers Laid on the Table in paras 3.7 to 3.11
of their Second Report (Fifth Lok Sabha) made the following re-
commendations:

“3.7. The Committee are concerned to note that the Annual

38.

Reports of the ICAR for 1971-72 and 1972-73 were laid
on the Table of Lok Sabha as late as on 28-7-1975 and
5-4-1976, respectively even when the Report for 1971-72
had become ready in October, 1973 when the audited ac-
counts of the Society had also been received. The Com-
mittee further note that despite the fact that the Minis-
try of Agriculture and Irrigation had informed on 7-11-
1975 that no undue delay would take place in future in
placing Annual Reports of the ICAR before Lok Sabha,
the Reports for 1973-74 and 1974-75 have not so far been
laid.

The Committee feel that ICAR being an autonomous or-
ganisation receiving grant-in-aid from the Government,
Parliament ghould be apprised of its activities after the
close of each accounting year at the earliest opportunity.

39. While fixing norms as regards laying of Reports and

accounts of autonomous organisation before Parliament
the Committee have already recommended in para 1.16
of their First Report that the Annual Reports and audited
accounts of every autonomous organisation should be
laid before Parliament within nine months after the
close of the accounting year or if for any reason the Re-
port and audited accounts cannot be laid within the
stipulated period, the concerned Ministry should lay
within 30 days of the expiry of the prescribed period or
as soon ag the House meets, whichever is later, a state-
ment explaining the reasons why the Report and accounts
could not be laid within the stipulated period.
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3.10. The Committee are concerned to note that the Ministry
of Agriculture and Irrigation have neither laid the Re-
portg for 1973-74 and 1974-75 nor any statement explain-
ing the reasons as to why the Reports and accountg for
these years could not be laid.

3.11. The Committee trust that the Ministry of Agriculture
and Irrigation will implement the above recommendation
of the Committee in its letter anq spirit and lay the
Annual Reports and accounts of the ICAR for 1973-74
and 1874-76 without further delay. If for any valid rea-
son these Reports are not likely to be laid during the
current session (i.e. Budget Session 1976), Ministry should
lay on the Table before termination of the session a state-
ment giving reasons as to why these reports cannot be
so laid.”

s

1.2. In their communication dateq 11-6-1976 regarding action
taken on the above recommendations, the Ministry of Agriculture
and Irrigation have stated:

“The Annual Reports of the ICAR for the years 1973-74 and
1074-75 (Part I Technical) have since been laid on the
table of both Houses of Parliament with the statement
that Part II of the Report (Accounts & Aaministration
part) will be laid on the Table of the House after the
receipt of the audit certificates from the AGCW&M,

As regards delay in submitting the report for the year 1971-
72, it may be stated that it hag already been made clear
in the delay statement submitted along with the report
for the year 1971-72, that though the report for that year
was ready in October 1873, its editing etc. took some
time. Its printing was assigned to an out station press
after inviting quotationg on all-India basig and therefore
despatch and return of proof and papers etc. took more
time than usually required. The bulk copies of Hindi
and English versions of the Report were received in
April, 1975 and the Report was laid on the tables of the
Houses of Parliament in July, 1975. However, the obser-
vations made in the report referred to above have been
noted for future guidence and steps have been taken to
ensure timely compilation, editing and publication of the

Reports.
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In order to obviate delay in presenting the ICAR’s Annual
Reports to the Houses of Parliament the Governing Body
of the ICAR has since decided that the Annual Reports
of the ICAR will henceforth be prepared in the two
parts—Part I (Technical) and Part II accounts and audit
report etc. It will then be possible to lay Part I (Tech-
nical) of the Report relating to the preceding year on the
Tables of Houses of Parliament either in the DBudget
Session or the Monsoon Session of Parliament in the
next year without waiting for the audit report. Part II
of the report containing accounts and audit report etc.
will be laid on the tables of the Houses of Parliament as

. and when audit report is received from the AGCW&M
who are being requested 'to speed up submission of the
audited accounts of the Council and after its approval by
the ICAR Society. Part I of the ICAR Annusl Report for
1975-76 ig likely to be laid on the Tables of the Houses
of Parliament during the Monsoon Session.”

1.3. The Annual Report of Indian Council of Agricultural Re-
search, New Delhi for the year 1973-74 together with Audited Ac-
counts and the Annual Report of the Council for 1974-75 Part I
(Technical) were laid on the Table of Lok Sabha on 24-5-1976 and
27-5-1976 respectively.

14. When asked about the position of the Report for the year
1974-75 Part II, the Indian Council of Agricultural Research in their
communication dated 29-12-1977 intimated that the copies of the
Annual Report (Part II) for the year 1974-75 are under printing...”

1.5. The Committee regret to note that in spite of the steps taken
by the Ministry of Agriculture and Irrigation to divide the Annual
Reports of the Indian Council of Agricultural Research into two
parts, the Annual Report for 1974-75 Part II which relates to Ac-
counts and Administration of the Council has not been laid before
Lok Sabha even after a lapse of about 2 years of laying of Part I
thereof on 27-5-1976,

1.6- The Committee do not agree with the views of the Minis-
try of Agriculture and Irrigation that the Annual Report Part.I
(Technical) would, in future, be laid during the Budget session or
Monsoon session of Parliament in the next year (i.e. after 11 to 16
months of the close of the financial year) and Part-II (Accounts
and Administration) would be laid as and when audit report is re-
ceived from the Audit authorities. The Committee are unhappy to
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note that the Ministry have not taken any positive steps to imple-
ment their recommendations in their letter and spirit. Unless some
time schedule is drawn in consultation with the Audit authorities
the situation would not improve, The Committee hope that neces-
sary steps would be taken to ensure that the Annual Reports of

ICAR are laid before Parliament within 9 months of the close of
the accounting year.

1.7. The Committee desire that both the parts (Part-1 and Part-
f1) of the Annual Report of the Council should be laid before Par-
liament simultaneously so that complete picture of the activities
and performance of the Council during the year to which the Re-
port pertains, is available to Parliament at a time. However, in
exceptional cases, where it is not possible to lay both the parts
simultaneously, the Ministry may lay one part of the Report along
with a statement explaining the reasons why the other part could
not be laid simultaneously. The other part may be laid either in
the same session or at the most by the end of the next session but
the overall time limit for laying both the parts should in no case,
exceed 9 months after the close of the accounting ‘year to which the
Report pertains.



CHAPTER 11

ACTION TAKEN BY GOVERNMENT ON THE RECOMMENDA-
TIONS,OBSERVATIONS MADE BY THE COMMITTEE ON
PAPERS LAID ON THE TABLE IN THEIR FIRST AND
SECOND REPORTS (FIFTH LOK SABHA)

2.1, The recommendations/observations made in the First and
Second Reports (Fifth Lok Sabha) of the Committee on Papers
laid on the Table, on which Government have taken action have
been shown in a statement at Appendix-I. The other recommenda-
tions/observations which have not been included in Chapter-I and
Appendix-I were narrative in character,

2.2. The Committee note with satisfaction the action taken by
Government on their recommendations/observations made in their
First and Second Reports (Fifth Lok Sabha) as indicated in
Appendix-I,

New DELHI; KANWAR LAL GUPTA,
May, 10, 1978 Chuirman,
Vaisakha 20, 1900 (Saka). Committee on Papers laid on the Table.
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APPENDIX I
Summary of Recommendations|Observations contained in the Replorr.

S. Referemce 10 Summary of RecommendationsjObservations
No. Para No. of
the Report

-

(1) (2) (3)

I, 1'5 The Committee regret to note that inspite of the steps taken by the
Ministry of Agriculture and Irrigation to divide the Annual
Reports of the Indian Council of Agricultural Rescarch, into two
parts, the Annual Report for 1474-75 Part 11 which relates w
Accvunts and Administration ot the Council has not been laid
before Lok Sabha even after a lapse of about 2 years of laving of
Part-I thereof on 27-5-1976.

2. 1°6 The Committee do not agree with the views of the Ministry of
%riculturc and Irrigation that the Annual Report Part-l,
{Technical ) would, in future, be laid during the Budget session
or Monsoon session of Parliament in the next year (i.e. after 11 to
16, months of the close of the financial year) and Part -1I (Accounts
and Administration ) would be laid as and when audit report s
received from the Audit authorities.  The Committee are unhappy
to note that the Ministry have not taken any positive steps  to
implement their recommendations in their letter and spirit. Unless
some time schedule is drawn in consultation with  the  Audit
authoritics the situation would not  improve. The Committee
hope that necessary steps would be takerd to*censure  that the
annual Reports of ICAR are laid before Parliament within g
months of the close of the accounting year.

3. 1y The Commiittee desire that bouth the parts (Part-l and Part -II) of
the Annual Report of the Council should be laid before Parliament
simultancously so that complete picture of the activities  and
performance of the Council during the ycar 10 which the Report
pertains, is available 1o Parliament at a time.  However, in
exceptional cases, where it is not possible, to lay both the parts
simultaneously, the Ministry may lay one part ol the Report
alongwith a statrment explaning the reasons why the other part
could not be laid  simultancously.  The other part may be laid
cither in the same session or at the most by the ond of the next
session but the overall time limit for laying both the parts should,
in no case, exceed g months after the close of the accounting
year to which the Report pertains,

4 2'2 The Committee note with satisfaction the action taken by [Govern-
ment on their recommendations/observations made in their First
and Second Reports (Fifth Lok Sabha) as indicated in Appendix—1.
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Summary of Recommendations/Obsertatiens contained in the Repm!

S, Referemce 10 Summary of Recommendations/Observations
No. Para No. of
the Report
(1) (2) (3)
I. 1°5 The Committee regret to note that inspite of the steps taken by the

Ministry of  Agriculture and Irrigation to divide the Annual
Reports of the Indian Council of Agricultural Research, into two
parts, the Annual Report for 1974-75 Part II which relates 1o
Accounts and Administration of the Council has not been laid
before Lok Sabha even after a lapse of about 2 years of laving of
Part-1 thereof on 27-5-1976.

2. 1°6 The Committee do not agree with the views  of the Minstry of
Agriculture and Irrigation that the Annual Report Part-l,
(Technical ) would, in future, be laid during the Budget session
or Monsoon session of Parliament in the next year (7.¢. alter 11 to
16, months of the close of the finaucial year) and Part -I1 {Accounts
and Administration ) would be laid as and when audit report s
received from the Audit authorities.  The Committee are unhappy
to note that the Ministry have not taken any positive steps 1o
implement their recommendations in their letter and spirit. Unless
some time schedule is drawn in consultation  with  the  Audit
authoritics the situation would not  improve, The Committee
hope that necessary steps would be taken (o ensure  that the
annual Reports of 1ICAR are laid before Parliament within g
months of the close of the accounting year.

3. 1°7 The Committee desire that both the parts (Part-l and Part -11) of
the Annual Report of the Council should be laid hefore Parliament
simultancously so that complete picture of the activities and
performance of the Council during the year to which the Report
pertains, is available to Parliament ai a time.  However, in
exceptional cases, where it is nol possible, to lay hoth the parts
simultaneously, the Ministry may lay one part of the Report
alongwith a statement explaning the reasons why the other part
could not be laid  simultancoudy.  The other part may be laid
either in the same session or at the most by the end of the next
scwsion but the overall time limit for laying both the parts should,
in no case, cxceed g months after the close of the accounting
year to which the Report pertains,

4 2:2 The Committee note with satisfaction the action taken by jGovern-
ment on their recommendations/observations made in their Firat
and Second Reports (Fifth Lok Sabha) as indicated in Appendix—I.
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